7S Ballot Papers found in MARCH 2, 1971 7%
Chaniligark {C,A.)
{Shrimati Gayatri Devi] 12.37 brs,

that if it was a fact that polling agents were
pot allowed in booths, why we did not refer
this to the Election Commission. We are
pnot fools. Of course, we referred it to the
Election Commission and to the President,
the Prime Minister and every body by
telephone, by telegram and by letter. When
there is no reply, just a brief acknowledg-
ment, may Iask whom we have to go in

appeal to ?

AN HON MEMBER : File an election
petition .....{[nterruption)
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PAPERS LAID ON THE TABLE

STATEMENT RE : DECISION TAKEN ON
THE RECOMMENDATIONS OF AERO~
NAUTICS COMMITIER

THE MINISTER OF DEFENCE (SHRI
JAGJIVAN RAM) : 1 beg to lay on the
Table a statement (Hindi version) containing
the decision taken on the recommendations
of the Aeronautics Committee. |Placed in
Library. See No. LT-29/71]

0. &N. G C. (SeCOND AMINDMENT)
Ruites 197, Tariey COMMISSION'S
REPORT ON PRICE STRUCTURE OF
INDUSTRIAL ALCOHOL, [TC. E1C.

THE MINISTER Ol STATE IN TUE
MINISTRY OF PETROLEUM, CIIEMI-
CALS AND NON-FERROUS METALS
(SHRI D.R CHAVAN) " I beg tolay on
the Tuble,

(1) A copy of the Oil and Natural Gas
Commission (Second Amendment)
Rules, 1970 (Hindi and English
versions) published in Notification
No. G.SR. 2060 in Gazette of
India dated the 26th December,
1970, under sub-section (3) of
section 31 of the Oil and Natural
Gas Commission Act, 1959, | Placed
in Library See. No. LT-30/11)

(2) () Report (1969) of the Tariff
Commntission on the Price
Structure of Industrial Alcohol,
(ih Government Resolution No,
4/4/70/Ch. | dated the 30th
January, 1971 notifying
Government's decisions on the
above Report. (Hindi and
English versions), {Placed in
Library See. No., LT-31/71}

{3) A statement showing reasons why
the dotuments mentioned at (2)
above could not be laid on the
Table within the period prescribed
in subwsection (2) of section 1§ of
the sald Act. {Placed in Library
See No, LT-32{71)



